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Datcof Order | 4 4. ng, 1152/92 Orders |
13.12.93. Mr. P.U.Calla~ Counsal Ffor apslicant.

Mre K.P.pfishra- Counssl far respondsnts.

Mr. K.P.Mishra assistfoy Mr. B.P.0hawan,
Assistant Secrstary DOF, submits that the disciplinary
proceedings have besen withdrawn and now thezre is
ne procesdings pending ag@inst.tha applicant.
.It.gasvalsa submitted that his name uaé includead
provisienally in the select list of+March, 1991

and tha name af the apalicant was at S.NO. 9 .,

and only gersons up to 35,N0.7 in the list have‘bé@n
appointad. |

In such circumstancas na relisf can be
grant@d by this Tribunal amb as nox;F?icar juﬁibr.
in the sslect list has b=zen promoted from the
list of March, 1991; The 0.A. is accerdingly

' dismissad,. Partiss te bear thsir sun costs.
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